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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM
New Delhi, the 11th July, 2025
S.0. 3183(E).— In pursuance of Sub-Section (5) of Section 3G of the National Highways Act, 1956
(48 of 1956), the Central Government hereby makes the following amendment in the notification of Government of
India in the Ministry of Road Transport & Highways issued vide No S.0. 1734(E), dated 13™ April, 2023, namely : - In
the Schedule to the said notification relating to designation of officer in column (2), for the entry “Additional Deputy

Commissioner, Raichur” the entry “Deputy Commissioner, Raichur” shall be substituted.

TABLE
| SI. No. || Designation of the Officer || Revenue District || State |
[ o | 2 | (3) | (4) |
1 Deputy Commissioner, Raichur * RAICHUR KARNATAKA

[F. No. NHAI/LA/RO-BNG/KNT(ARBITRATION)]
SHAIKH AMINKHAN, Director
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